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GOVERNMENT OF INDIA
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NOTIFICATION
5. No. it is notified for general information that undertaking, iisted at
para {3) helow have been apnroved by the Central Government tor the puenoge of

ey

gection 10{23G) of the Ibcome-tax Act, 1961, read with nile 2E of the Icome-iax
Rules, 1962, for the assessment vears 2000-2001, 2001- 2002 and 2002-2003.
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2, ‘The approval is subject to the condition that —

1 the wvndertaking will conform {0 and
orovigions of section 10(23G) of the Inc

comply wiih the
me-tay Act 1041,

readd wiih ruic ZE of the Income-iax Rules, 1962,

(i1} the undertaking will confirm to and comply with the terms and
conditicns and other matiers connscted or incidental thersto
mentioned in the annexure to nofificaiion no 11174 dated 20™
December, 1992 isyued by Central Board of Direct Taxes,
Depariment ol Revenue, Minisiry 01 Finance, government ol

Tnelin

(i)  ihec Central Government shail mtiuiraw this apprmax if the
enterprise/incustrial undertaking:- ~

-

(a)  ceases to canry on infrastructure facility; or
ils frals
o)

rrwran b

books of account and = B :

Lt‘ll;‘S I.G nmuunul NG ‘J duLirfulill ailis U“' bl.l\-ll. u.\.v\..uum

audited by an accountant as required by sub-rule (7) of
rule IE af the Inconme-tay Pulpq ;0(’) or

Aw AL 14T sy

{c) f'ms to furnish the audit report as required by sub—rule
(7Y of vule 2E of the Income-1ax Ruleg 1962,

The undertakings approved is @ Dewelopment. Maintenance and

l'\_-»ﬂ e e

5 zrr g PRI
\.]w:-u;uu of agio and feod :3\,\.«5351115 industvial pal‘n at Sk A lcatane, Aasuri

Gulawali Road, District Ghaziabad, Uttar Pradesh, by M/s Wise Industrial Park
Limited, 22, Basant Lok, Vaeant Vihar, New Delhi-110087,
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(KAMLESII C. VAR LY)
Linder Secretary to the Gowt, of India
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